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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Sixteenth Session

Tuesday, February 24, 2026
LIST OF BUSINESS

I. Questions:
Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Smt. K. K. Shailaja Teacher to call the attention of the
Chief Minister to the necessity to ensure safe night-time
travel for working women in various sectors of the State,
including in the I.T. and Health sectors.

(2) Shri. P. C. Vishnunadh to call the attention of the
Minister for Water Resources to the necessity to take
steps in advance to ensure water availability considering
the possibility of water scarcity and drought that
generally occurring during summer season in State,
especially in certain areas of the Kundara constituency.

II1. Papers to be Laid:

(1) As per List - 1

(2) As per List - 2 (Under Rule 47(2))

(3) Asper List-3

IV.Presentation of Reports:

(1) Shri. K. Rajan, Minister for Revenue and Housing and
Chairperson, Subject Committee - II to present the Report
of the Subject Committee on The Kerala Nativity Card
Bill, 2026.

(2) Shri. K. N. Balagopal, Minister for Finance and
Chairperson, Subject Committee - VIII to present the
Report of the Subject Committee on The Abkari
(Amendment) Bill, 2026.

(3) Smt. Veena George, Minister for Health, Woman and
Child Development and Chairperson, Subject Committee
- XII to present the Special Report of the Committee on
Safe Blood Banking System.
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(4) Shri. Pinarayi Vijayan, Chief Minister and Chairperson,
Subject Committee - XIV to present the Reports of the
Subject Committee on the following Bills:

(1) The Kerala Public Service Commission (Additional
Functions as respects the services under The Kerala
State Biodiversity Board) Bill, 2025.

(i) The Kerala Advocates’ Clerks Welfare Fund
(Amendment) Bill, 2026

(ii1) The Kerala Advocates’ Welfare Fund (Amendment)
Bill, 2026.

(5) Shri. V. Joy, Chairperson, Committee on Petitions to
present Seventh and Eighth Reports of the Committee.

(6) Smt. K. K. Shailaja Teacher, Chairperson, Committee on
Estimates to present Twenty Sixth to Thirty Sixth Reports
of the Committee.

(7) Shri. M. M. Mani, Chairperson, Committee on
Subordinate Legislation to present Forty Seventh to Forty
Ninth Reports of the Committee.

(8) Shri. K.P.A. Majeed, Chairperson, Committee on
Government Assurances to present Fifth Report of the
Committee.

(9) Shri. P. C. Vishnunadh, Chairperson, Committee on
Papers Laid on Table to present Fifteenth to Twenty
Second Reports of the Committee.

(10)Smt. Santhakumari K., Chairperson, Committee on
Welfare of Scheduled Castes and Scheduled Tribes to
present Ninth and Tenth Reports of the Committee.

(11)Shri. E. K. Vijayan, Chairperson, Committee on
Environment to present Seventeenth and Eighteenth
Reports of the Committee.

(12)Shri. K. P. Kunhammed Kutti Master, Chairperson,
Committee on Welfare of Senior Citizens to present
Thirteenth Report of the Committee.
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V. Consideration of Amendments to Rule:

Consideration of Amendments given by DR. N. Jayaraj to the
Kerala Motor Vehicles (Amendment) Rules, 2025 issued as per
G.0. (P) No. 15/2025/Trans. dated 29.10.2025 (S.R.O. No.
1238/2025).

(Amendment notice circulated separately.)

V1. Financial Business:

Discussion and Voting on Demands for Grants in the
Budget for the financial year 2026-2027.

Demand No. XV - Public Works.
Demand No. XLII - Tourism.
Demand No. XXX - Food.

(As per separate list)

Secretariat of the Kerala Legislature, Shaji C. Baby,
Thiruvananthapuram, Secretary-in-Charge.
February 23, 2026.



